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INSPECTION REPORT OF DISTRICT LEVEL TASK FORCE (DLTF) FOR 

CHECKING OF ILLEGAL STONE MINING IN THE DISTRICT OF RI BHOI 

In pursuance to the order of the Hon’ble NGT Original Application No. 1008/2024 in thematter 

of News Titled “Ri Bhoi villagetroubled by Stone Quarries” appearing in the Meghalaya Monitor dated 

05-07-2024, the District Level Task Force, Notified as per Government Notification No 

FOR.CC/14/2019/2019/188 dated 12.01.2022, has been directed to carry out the Joint inspection on the 

dates 11.09.2024 to 13.09.2024 to identify and combat illegal mining/quarrying  in the District of Ri 

Bhoi  vide   No. KH/1/235/Pt-II/2736-744, dated the 5th of September 2024. 

The Site inspection was carried out by a committee comprising the following officials:  

1. Ms. Lalchhandami Marak,Junior Rural Development Officer (JRDO) Umling C & RD 

Block,representing the O/o the Deputy Commissioner, Cum Chairman DLTF Ri-Bhoi 

District. 

2. O/o the Divisional Forest Office, East Khasi Hills & Ri-Bhoi (T) Division, Shillong 

representing by Shri. S. Kharbudnah, Divisional Forest Officer, East Khasi Hills & Ri-Bhoi 

(T) Division accompanied by Shri Shri. S Majhong, Assistant Conservator of Forests and 

Shri S.Shullai Range Forest Officer, Byrnihat Range. 

 

3. Shri. Y.F. Laloo, Environmental Engineer representing the O/o Meghalaya State Pollution 

Control Board, Shillong. 
 

4. Shri J.Myrom, MPS, Additional Superintendent of Police, O/o the Superintendent of Police 

Cum Member Secretary DLTF, Ri Bhoi District. 
 

5. Shri. L.Pahsyntiew, JE, O/o The Executive Engineer Water Resource, RiBhoi District 

 

I) ISSUES COVERED IN THE MEDIA ARTICLE 

As per the news article it was stated that Ri-Bhoi Village trouble by Stone Quarries stating 

“Several Quarries near Nongthymmai–Garo are destroying local ecology & Disturbing a peaceful 

life”.Hence the inspection was carried out inside theNongthymmai–Garo village. 

In the News Article it was stated that: 
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i) A large part of the community forest has been cut down to facilitate quarrying leading to 

destruction of the local ecology. 
 

ii) Many villagers have leased their land to the quarry operators at a throwaway price 
 

iii) Every time there is a detonator blast, there are major vibrations leading to cracked walls and 

houses. 
 

iv) There is a lot of fly rock due to blasting leading to life risk and broken roofs. 
 

v) Detonator Blasting happens during night time leading to safety issues. 
 

vi) There is stone dust emission leading to respiratory and health issues for the villagers.  

vii) The Chidilma river, which was the only source of fresh water for the village, has dried up due 

to quarrying operations. 

 

II) OBSERVATION INSIDE THE VILLAGE 

i) No mining operations were visible in the village of Nongthymmai Garo. Further, the 

Forest Officials also statedthat regular patrolling/inspections are being carried out in 

and around the Village and no quarries were observed in the village. 

 
Photo: Taken inside the Village of Nongthymmai- Garo 

 

ii) The representative from the O/o Superintendent of Police also stated that, no movement 

of trucks carrying stone material have been spotted in the village of Nongthymmai 

Garo. 
 

iii) The Inspection teams also observed that there was One old abandoned mining quarry. 

On checking records afterwards, it was found that the abandoned stone quarry which is 

at GPS Coordinate (26.098474. 91.812027) belongs toStephen Basumaty which is 

illegal. On this, the Representative from the O/o Divisional Forest Officer, East Khasi 
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Hills & Ri-Bhoi (T) Divisioninform that legal proceedings have already been initiated 

by the Divisional Forest Officer on 4th May 2017 in the Court of the Districts and 

Sessions Judge. The violator was subsequently penalised by MSPCB vide letter No 

MPCB/GEN-327(Vol-I)/2021/2021-2022/2 dated 20th October 2021. 

 

 
Photo: Abandoned Mine  

 

Note: From the above Photo it was observed that the excavated mine has been covered with 

shrubs, grasses & other vegetative indicating that the mine has been abandoned  

 

III) INTERACTION WITH THE VILLAGE AUTHORITIES 

Further, the DLTF Team met the Village Headman of Nongthymmai-Garo, Shri Sengsal G Momin 

and during the course on interaction with him he stated as follows:  

i) Regarding stone quarries in the village, he stated that there are no stone quarries in the 

village. 
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ii) Regarding community forest land in the village, he said that there are no forest land in the 

village and all lands are private agricultural land being used primarily for plantation of 

rubber and areca nuts. 

iii) Regarding Chidilma river, he said that Chidilma river doesn’t flow through their village. 
 

iv) As for respiratory diseases in the village, he stated that he is not aware of any respiratory 

problems, however safe drinking water is a major concern.  

v) With regard to land ownership of stone quarry, he said that he has not granted any NOC for 

stone quarry in his village. 

Further, the Village headman was shown the photograph of the stone quarry which came in the 

news portal, he said that the photograph belongs to M/s Maikhuli Stone Quarry owned by Smti. 

Lumlang Shylla which is located at the adjoining village of Maikhuli Village and not under his 

village.  

IV) INTERACTION WITH THE VILLAGERS: 

The following villagers whose houses are at the northern side of the Nonthymmai Garo Village (i.e. 

closest habitation to the Stone Quarry) were asked to depose in front of the DLTF by the Village 

Headman. 

 i) SmtiSainnal Sangma 

 ii) Smti Seren Marak 

 iii) SmtiButuli A Sangma 

 iv) Shri Semel Marak 

Copy of the Statement of the Headman which is recorded on site is attached at ANNEXURE -A 

V) INSPECTION OF M/S MAIKLHULI STONE QUARRY OF SMTI LUMLANG 

SHYLLA. 
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Photo Abstract from the News articles appear on Meghalaya monitor 

On reaching the site the DLTF teams along with the Headman confirmed that the Photo appear in the 

News article in the Meghalaya Monitor is actually belong to M/s Maiklhuli Stone Quarry of 

SmtiLumlang Shylla. 

 
Photo: M/s Maikhuli Stone Quarry of Lumlang Shylla.  

On the site it was greeted by one Smti. Yoorika Shylla who introduce herself that she is the 

daughter of Smti. Lumlang Shylla and she inform the inspection team that the quarry belongs to her 

mother and she is operating the quarry with all the required documents from the concerned authority 

thereby she has produced the following documents: 
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a. Land documents of the Quarry of SmtiLumlang Shylla. 
 

b. Valid CTO for the Stone Quarry vide no. MSPCB/ONLINE/RCTO(R-1)/RBD/2024-

2025/15 
 

c. Letter of Intent vide KH/6/ML/Stone/69/5544 
 

d. Mining Lease for an area of 2.95 Hectares vide No. KH/8/LS/148/9349 
 

e. Environmental Clearance under B2 category vide No. DCRB(LR)5/2017/Rev/829 
 

f. No Objection Certificate from Khasi Hills Autonomous District Council vide no. 

DC.RBF/XI/197/2006/7 
 

g. Certificate of competency in carrying out blasting i.e. Shot Firer license vide no. 

E/EG/MG/30/144/(E89152) 

On perusal of the above-mentioned documents, it appears that the stone quarry is a legal entity. 

SmtiYorika Shylla, daughter of Smti. Lumlang Shyllaalso stated and inform the 

followings: - 

i) In addition to all legal permissions, a copy of the shot firer license vide No. 

E/EG/MG/30/144(E89152) were produce which was issued by the Dy Chief Controller 

of Explosives toShri WanriskhemKharmawlong who is a blaster, resident of Maikhuli 

Village, Meghalaya – 793101. He appears to be an experienced shot firer having shot 

firer license from 13.10.2015 and valid till 13.10.2025 after renewal. 
 

ii) Since the photograph appears in the News Portal belong to her quarry, she was asked 

whether there is any person with whom she may have resentment, she said that there are 

many people with whom they have had dispute since they own 345 acres of ancestral 

land in the village but numerous encroachers have occupied different parcels of their land 

overt time as they don’t have enough money to make walls around their vast land. They 

have also filed multiple cases on many people and several civil matters for their land 

dispute are pending in various civil courts of Meghalaya. 

 

iii) She stated that her mother is quite aged and they have hired a contractor named Abhinav 

Surekha for mining work as he is an engineer and can conduct mining operations safely 

in the multiple mining pits of their stone quarry. 

 

iv) The DLTF team inquired about the lack of big trees present in the safety zone of the 

stone quarry to which she replied that earlier they tried many times to grow different 
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species of trees but due to lack of natural thick layer of soil no big trees species grew. 

Last year they had planted above 300 trees after putting thick layer of soil and some 

compost as fertilizers but most of the trees were eaten by the goats being farmed in 

nearby villages. This monsoon they have again planted above 300 trees and put fencing 

around the same which appears to be growing well at present. Also, along the haul road, 

hundreds of young trees planted with fencing and agronet were visible. 

 

Photograph of the Safety Zone plantation along the haul road of the stone quarry 

v) The inspection team also instructed to make multiple water sumps in the quarry for 

collection of rain water due to the width of the mining face, so that silt content in water 

can be controlled better during heavy rainfall. 

vi) She was also directed that removal of top soil should not be done during the monsoon 

season and she stated that they have never removed soil during monsoon and this 

direction will be strictly adhered to. 
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vii) She was instructed to hire more people from Nongthymmai Garo, as per request of the 

headman of Nongthymmai Garo, to which she stated that during monsoon season their 

operations are already subdued and it is financially difficult to hire more people at this 

time. She however assured the team that more people will be hired post monsoon. 

VI) THE FINDINGS OF THE DISTRICT LEVEL TASK FORCE IS AS FOLLOWS: -  

1. There are no stone quarries operational in the village of Nongthymmai-Garo 

2. One illegal quarry which was detected in this village was from few years back and is owned by 

Shri. Stephen Basumaty and DFO had initiated legal proceedings against the same in the court of 

the District and Sessions Judge and the same the MSPCB has already imposed an Environmental 

Compensation. 

3. The nearest stone quarry, which was pictured in the media article belongs to SmtiLumlang Shylla 

and is a legal stone quarry which is inMaikhuli Village and they have all requisite documents. 

4. The photograph of the quarry which appear in the media belongs to Smti. Lumlang Shylla, M/s 

MaikhuliStone Quarry and it appears that the photo might have been taken from top hill of 

Nongthymmai Garo Village which is at an approximate distance of about 300 meters from the 

blasting face of the stone quarry. 

5. It appears that no complains in the village of Nongthymmai Garo against the operations of the stone 

quarry of Smti. Lumlang Shylla. 

6. The stone quarry is far from any houses and the village of Maikhuli is at a lower altitude to 

Nongthymmai Garo. The possibility of fly rock or vibration or stone dust reaching the village of 

Nonthymmai Garo looks unlikely. 

7. The inspection report of the Range Forest Officer dated 23.01.2015comprehend that the 

neighbouring areas does not have any houses, village, streams, rivers and PWD roads. 

8. The expert committee established by Hon’ble Tribunal in October 2021 comprising of Senior 

people from IIT Guwahati, MSPCB and CPCB had scrutinised this stone quarry regarding muck 

disposal and didn’t give adverse remarks. 

9. Also, the river Chidilma is not located in the village of Nongthymmai Garo and appears to be 

situated about 4-5 Km aerial distance from this stone quarry of Smti. Lumlang Shylla. 

10. Attendance Sheet is enclosed as Annexure- I 

11. Video recording of the Headman and the villagers are enclosed as Annexure-II 

12. Questionnaire to the villagers is enclosed as Annexure-III 
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13. Report of the expert committee established by the Hon’ble Tribunal in October, 2021 comprising of 

Senior people from IIT Guwahati, MSPCB, CPCB are enclosed as Annexure-IV 
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